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No:11/Rule-01-02/2020-2133--In exercise of the powers conferred under the
“Proviso” to Article 309 of the Constitution of India, the Governor of Bihar hereby
makes the following Rules for amendment of “Bihar State Senior Secondary School
Headmaster (Appointment, Transfer, Disciplinary Proceedings and Service Conditions)
Rules 2021, made vide the departmental notification number-1338 dated 18.08.2021 for
appointment to the post of Headmasters and determining their service conditions in
senior secondary schools of the State established in panchayats not having secondary
schools:

1. Short title, extent and commencement: -

a) These Rules shall be called “Bihar State Senior Secondary School
Headmaster (Appointment Transfer, Disciplinary Proceedings and
Service Conditions) (Amendment) Rules, 2023”.

b) It shall extend throughout the State of Bihar.

c) This notification shall come into force from the date of its publication in
the Official Gazette.

2. Sub-rules (a) and (c) of Rule 6 (V) relating to essential qualification for
appointment to the post of Headmaster, Senior Secondary School are substituted as
follows:-

“(a) Minimum 08 years of continuous service on the post of Secondary
Teacher in the school of the State Government under the Panchayati Raj
and Municipal Body Institution.

(c) Minimum 04 years of continuous service on the post of Higher
Secondary Teacher in the school of the State Government under the
Panchayati Raj and Municipal Body Institution.”

3. Rules- 8(iii) to 8(v) relating to the procedure of appointment are
substituted as follows:-

“The syllabus and exam format for the examination shall be decided by the
Commission in consultation with the Administrative Department.”

By order of the Governor of Bihar,
K. K. Pathak,
Additional Chief Secretary.
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